CENTRAL ADMINISTRATIVE TRIBUNAL

BOMBAY BENCH )
CAMP2 NAGPUR ' .

Original Application Na, 739/94,

Shri G,P. Deshpande, +es Applicant
® . o
.. e M/o Finance .+ Respondants.

Corams Hon'ble Justice Shri M.S, Deshpande, Vice Chairman.
Hon'ble Member (A), Shri M,R, Kolhatker,

,T::f\ Tribunals Orderz. : ' - Dated:i36,07,1994
T J‘?\ Mr, Marpakuar, counsel for applicant, requests for
. ‘ ’*1 e to amend the appliéation in respect of prayer 3, -leave
!b amend granted,
:’ Amendment be carried out within a wsek.

Notice before admission returnable in the week commencing
from 30,08.,1994.

(FURTHER ORDER) Dated:06.07.1994

- " Shri: Marpakwar, learned coun:el for the applicant states
that the present ap':plicant has been allowed to and is entitled

wm.f"“\{o appear for the examinationy pursuant to the directions by the

. "‘ - reﬁpondants, for the examination of Divisional Accountani and he,

tﬁe‘ref'ore, does not wish to procesd with the present 0.A. The

o 'b 'A‘ 'is disposed of as not preseed, No order as to costs,

T Certified True Copy

/R@w
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8 -mbay Beach, ‘Guicstan’, 3rd Flooe,

oo | g3 H0d. ron BIMBAY 40000
Decesvd-coty F=—, o, CAT/BOM/JUJL/Camp A %éa,mgr ertDated: 13- }f?y
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_@J.L‘éﬁ,%;é Copy to- 1) QQM m %'“ﬁ';%ﬁm ok B S

—mTH N 2)Govt, of India, througg ?eca%ary, F inance Dept.,
. - North Block, C. & A.G., New Delhi, '

3) The Accountant General, ( A & E )~1I, Maharashtra,
Civil Lines, Nagpur-4430 001, ’




